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FORM No. 8
Central Administrative Tribunal, Lucknow Bench
2, Rana Pratap Marg Motlmahal at Lucknow.
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! wBdvocata Shri . 4..L./" LJlve
g ] f
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/ Whereas an application filed by the above named applicant under
Section 19 of the Administrative Tribunal Act, 1985, as in the copy annexed
hereunto has been registered and upon preliminary hearing the Tribuna! has

directed that you should be given an opportunity to show cause why the
application chould not be admitted.

Notice is hereby given to you to appear in this Bench of the Tribunal
in pergon or through a lega! Practitioner Presenting Officer in th!s S Matter at
10,30 a.m. of the...... kot P s seeday of Bhnct f, = 199, >.. to show
cause, why the application should net be admitted. If you fall to appear. the
application will be heard and decided in your absence.

» Given under my hand and seal of this Tribunal, this the... day
of Sl Lorin 199. i

(e
¥ T\ it
Encly0h 5 By order of t e Tribunal
Registrar
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